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THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) to (¢) The Min-
istry of Social Welfare have recently
received letter from Age-Care India
describing its activities, However,
neither the Delni Administration nor
the Ministry has received any appli-
cation for assistance from the organi-
sation.

Controlling the jndiscriminate Growth
of Colleges in the country

2594. SHRI ROBIN KAKATI; Will
the Minister of EDUCATION be
pleased to state:

(a) whether the Central Govern-
ment have any’ iplan’ to check the
indiscriminate growth of colleges
throughout the country; -and

(b) if so, what are the

salient
features of the same? -
THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) and (b) The pri-
mary responsibility for establishment
of new colleges- in any State is that
of the State Governments, While the
Central Government do not have any
plan ag such to check the growth in
the number of colleges in the States,
the main thrust in the Sixth Five
Year Plan 1980-85, as approved by
the National Development Council, is
to coordinate the existing facilities
and maximising -their utilisation, The
Sixth Five Year Plan also suggests
that the problem of non-viable insti-
tutions, with low enrolments and
inadequate- provisionsg of facilities, as
well as proliferation of such institu-
tions, offering general academic
courses, 'would need to be tackled
with determination, by the State Gov._
ernments and the University Grants
Commission in order to avoid increas-
ing unemployment ~ among the
graduates as well as-to make better
use of the available resources for
educational development, '
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Despaich of rice to Nagaland

2596 SHRI HARVENDAR SINGH
HANSPAL: Will the ~Minister of
AGRICULTURE be pleased to state:

(a) whether it is a fact that rice
worth Rs. 30 crores despatched by
the Centre for Nagaland was sold in
Nepal and Bangladesh in the recent
past;

(by if so, whether any inquiry has
been 1nst1tuted by Government m
this regard; and :
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(¢) if so, what are the

thereof?

findings

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (MISS
KAMALA KUMARI): (a) No, Sir. No
such information is available either
with the Government or Fooq Cor-
paration of India to the effect that
rice worth 30 crores despatched by
the Centre for Nagaland wag sold in
Nepal and Bangladesh. Rice for
Nagaland is despa‘'ched to Dimapore
Railhead with consigner and consignee
being Food Corporation of India,
These stocks are released only to the
nominees of the State Government as
per allocations made by them. The
subsequent movement/issues are being
controlled by the State Government.
Allo'ment of rice to Nagaland from
the Central Pool is made on monthly
basig which is of the order of 4 thou-
sand tonnes. Even the total quantity
aliotted to Nagaland for a’ whole year
would cost- only Rs. 8,10 -creres.
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